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prosecution against them ' are given below:—

—

Particulars of the case

Name of . *sons

Stage of prosecution

FIR 535 dated 21-5-80 P.S. Sabzi Mandi  Sh. Prcm Shankar Shukla Pending trial in Court.

FIR 667 datcd 3-11-80 P.S. Janakpuri . Sh. Naimullah
FIR 225 dated 24-2-81 P.S. Sabzi Mandi  Sh. Davinder Kumar
FIR 224 dated 24-2-81 P.S. Sabzi Mandi Sh. Shakil

Under Investigation.
Under Investigation.

Under investigation. _'l‘he
_accusedi s still absconding,

The cases against the remaining six
persons whose attempts o secure re-
lease were foiled, are also under in-
vestigation/trial,
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Pbﬂee. ﬂommiaﬂtme; System in Delhi

9201, SHRI M. RAM GOPAL
REDDY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government are con-
sidering to do away with police Com-
missioner Syst_em in Delhi; and

(b) it so, the reasons therefor? -

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) There is no proposal as yet,

(b) Does not arise,





